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Discussion with chief of the American
Drug Manufacturers Association

2817. SHRI K. RAMAMURTHY: 
Will the Minister of PETROLEUM 
AND CHEMICALS AND FERTILI-
ZERS be pleased to state:

(a) is it a fact that recently the 
former Ambassador of US to India and 
the .present Chief of the American 
Drug Manufacturer’s Association 
Mr. Sherman Cooper met him; and

(b) if so, what discussions were car-
ried on and on what subject?

THE MINISTER OF PETROLEUM 
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA):
(a) and (b). Yes, Sir.

Mr. John Sherman Cooper and one 
of his colleague, both of them asso-
ciated with an American Law Firm 
retained by ten American Pharma-
ceutical Companies doing business in 
India, presented the viewpoint of the 
American Drug industry operating in 
India, in so far as it related to the 
relevant recommendations of the Hatbi 
Committee on foreign held drug com-
panies: While fully recognising that
the subject was one for the sovereign 
decision of the Government of India, 
they hoped that there would be an 
opportunity for discussions so that & 
satisfactory relationship could be es-
tablished and trade would be fos-
tered betwen USA and India, they 
also conveyed the concerned com-
panies1 interest in continuing to co-
operate towards India’s objectives 
while maintaining a otable economic 
base in India.
Railway Construction Corporation of 

India
2818. SHRI BRU BHUSAN TI- 

WARI: Win the Minister of RAT^>
WAYS be pleased to state what are

the works undertaken by the Railway 
Construction Corporation of India, a 
public undertaking?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): The In-
dian Railway Construction Company 
Ltd. was set up in 1976 and since 
then this ‘construction unit’ has been 
registered with important international 
organisations also. This Company has 
been exploring possibilities of secur-
ing suitable assignments and has also 
started submitting tenders for some 
major railway projects in the develop-
ing countries. Currently the Com-
pany has undertaken the construction 
of four road bridges on the proposed 
Bajagoli-Malleswara road in Chick- 
magalur and South Kanara Districts 
of Karnataka State for Kudremukh 
Iron Ore Company Limited.

Servieo Condition of Gangmen, etc. in
9. Railway

2819. SHRI A. K. ROY: Will the 
Minister of RAILWAYS be pleased to 
state:

(a) whether the representation 
dated 8th October, 1977 by Divisional 
Secretary, Divisional Railway Em-
ployees' Co-ordination Committee, E. 
Railway, Dhanbad regarding the most 
deplorable service condition of the 
Gangmen, Khalasis and particularly 
the casual Gangmen and their 24- 
Point Charter of Demands, has been 
received; and

(b) if so, the action taken by the 
Government to improve their service 
condition and redress these 24-ooint 
Charter of Demands?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) Yes.

(b) The points raised in 'Ihe re-
presentation are under examination.

Decision to wind up the Bureau of
Petroleum and Chemicals Studies
2820. SHRI VASANT SATHE: Will 

the Minister of PETROLEUM AND




